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G.O.(Rt)No.1699/2025/LSGD   Dated,Thiruvananthapuram, 09-07-2025

    Read 1 Order dated 22/03/2023 of the Hon'ble National Green Tribunal in OA
No 147/2022

 2 G O (Rt) No. 2993/2024/Fin Dated 25/03/2024

 3 G O (Rt) No. 1456/2025/LSGD Dated 12/06/2025

 

GOVERNMENT OF KERALA

 

Abstract

Local Self Government Department – Order of the Hon'ble National Green Tribunal
in OA No 147/2022 - Ashtamudi & Vembanad Environmental Restoration Works –
Ring-Fenced Allocation of ₹10 Crores – Fund  Utilization – Sanctioned – Orders
Issued.

LOCAL SELF GOVERNMENT (WM) DEPARTMENT
 
 

ORDER

      As per the direction contained in the order read as 1st paper above, the Hon’ble
National Green Tribunal had directed the State Government to ring-fence an amount
of ₹10 Crores for undertaking conservation and restoration activities in the Ramsar-
designated Ashtamudi and Vembanad wetlands.
 
2. Accordingly, a new budget head 8550-00-104-88 – ‘Compensation imposed for
non-compliance of Solid Waste Management Rules, 2016, on the basis of the Order
of the Hon’ble NGT in OA No. 147/2022’ was created as per the Government Order

read as 2nd paper above.
 
3. As per the Government Order read as 3rd above, Administrative Sanction has been
accorded for transferring ₹10,00,00,000 (Rupees Ten Crores only) from the above-
mentioned budget head to Treasury Savings Bank Account No. 799011400007763,
maintained in the name of the Principal Director, Local Self Government
Department, at Vellayambalam Treasury, for meeting the expenditure towards
environmental restoration/prevention of pollution measures in Ashtamudi-Vembanad
wetlands.
 
4 . The Drawing and Disbursing Officer (DDO) of the Local Self Government

WM1/169/2022-LSGD G.O.(Rt)No.1699/2025/LSGD
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Department has taken necessary steps to transfer the money to the specified account.
 
5. Government have further examined this matter with respect to the utilization of the
ring-fenced amount. Out of the ring-fenced amount, sanction is hereby accorded for
the disbursement of ₹2,39,80,993 (Rupees Two Crores Thirty Nine Lakhs Eighty
Thousand Nine Hundred and Ninety Three only) towards the bills raised under the
Suchitwa Keralam (Rural) projects listed in Annexure 1, implemented by Local
Bodies in the Ashtamudi–Vembanad wetland region, as per the list furnished by
Executive Director, Suchitwa Mission. Sanction is also accorded to utilize the
balance amount from the ring-fenced ₹10 Crores for the Brahmapuram Biomining
Project, being implemented by the Kochi Municipal Corporation.Secretary, Kochi
Municipal Corporation shall place the claim and bills before Principal Director
immediately.
 
6 .   The Principal Director, Local Self-Government Department shall take the
necessary administrative and financial measures immediately for the release of the
said amounts.

(By order of the Governor)
ANUPAMA T V I A S

SPECIAL SECRETARY

 
To :

The Principal Director, Local Self Government Department
The Executive Director, Suchitwa Mission
The Director of Urban Affairs
Secretaries of concerned Local Bodies
The Accountant General (A&E), Kerala
The Finance (Development/Budget Wing – A) Department
The Environment Department
The Sub Treasury Officer, Vellayambalam
Stock File / Office Copy
 

Forwarded /By order

Section Officer
Enclosure :
   Annexure - 1 : List of projects under Suchitwa Kerala (Rural) for Ring Fenced allocation 

WM1/169/2022-LSGD G.O.(Rt)No.1699/2025/LSGD
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Annexure I 

    LIST OF  PROJECTS UNDER SUCHITWA KERALA (RURAL)  

I. Rural Area  

Sl. 
No.

Name of 
District

Name of Local 
Body

Name of 
Project

Required 
Fund (INR)

1 Kollam Perayam Nirmalatheeram 
- Ashtamudi 
Lake 
Conservation - 
Establishment 
of Biodigester 
(LWM)

78,85,162

2 Kollam Thekkumbhagam Jeevanaanu 
Ashtamudi - 
Jeevikkanam 
Ashtamudi - 
Bio-digester 
installation 
(LWM)

28,80,000

3 Kollam Panayam Installation of 
Bio-digester

5,00,000

4 Kollam East Kallada Construction of 
MCF Stage IInd 

2,75,361

                                           Total –                                         1,15,40,523

1 Kottayam Udayanapuram Ring Compost 1,57,575
2 Kottayam T V Puram G Bin   48, 354
3 Kottayam Thalayazham Bucket 

Compost
1,23,497

                                            Total                                               3,29,426

1 Ernakulam Chellanam - -
2 Ernakulam Elamkunnappuzha - -
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3 Ernakulam Ezhikkara Pet Bottle 
Booth

56,222

4 Ernakulam Kadamakkudi Nil -
5 Ernakulam Kottuvalli Bottle Booth 7,00,000
6 Ernakulam Kottuvalli Establishing 

Liquid waste 
management 
system   at 
Kaitharam 
GVH School

3,50,000

7 Ernakulam Kumbalam Pet Bottle 
Booth

2,72,000

8 Ernakulam Kumbalangi Infrastructure 
Development of 
MCF

1,12,895

9 Ernakulam Mulavukadu - -
10 Ernakulam Udayamperoor - -
11 Ernakulam Varappuzha - -

                                          Total                -                          14,91,117

                             GRAND TOTAL – RURAL   -                      1,33,61,066

II. Urban Area  

Sl. No. Name of 
District

Name of Local 
Body

Name of 
Project

Required 
Amount 
(INR)

1 Ernakulam Kochi (MC) - -
2 Ernakulam Maradu (M) Bottle Booth 3,00,000
3 Ernakulam Maradu (M) G Bin 10,99,500
4 Ernakulam Maradu (M) Bokashi Bucket 8,53,500
5 Ernakulam Thrippunithura (M) - -
6 Ernakulam Thrikkakkara (M) Biogas Plant in 

Collectorate
13,66,000

7 Ernakulam Aluva (M) - -
8 Ernakulam Kalamasseri (M) - -

                                           Total           -                                36,19,000
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1 Kottayam Ettumanoor ULB G Bin 17,37,450
2 Kottayam Ettumanoor ULB Ring Compost 2,08,800
3 Kottayam Portable MCF 

in various 
wards

54,677

                                                          Total –                                 20,00,927

1 Alappuzha Municipality MCF 50, 00, 000

                                        GRAND TOTAL – URBAN              1,06,19,927

    Combined GRAND TOTAL (Rural + Urban): ₹ 2,39,80,993/-
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NGT OA 147/2022 VEMBANAD LAKE CLEANING 

PHOTOGRAPHIC EVIDENCES 

KOCHI CORPORATION  

             

 

            

   Waste segregation and loading of segregated waste bags into transport vehicle 
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   Cleaning drives conducted at canals 
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               Closing of illegal outlets discharging waste water  
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MARADU MUNICIPALITY 
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      Cleaning drives conducted at Canals 
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ALAPPUZHA MUNICIPALITY 

    

 

 

LIQUID WASTE MANAGEMENT IN HOUSE BOATS (BLACK & GREY WATER) – BEING COLLECTED AT THE 

BARGES AND TRANSFERRED TO FSTPs AT WILLINGTON ISLAND AND KUMARAKAM. THIS ACTIVITY IS 

BEING DONE UNDER THE SURVEYILENCE OF HOUSE BOAT ASSOCIATIONS. 
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CLOSING OF  ILLEGAL OUTLETS DISCHARGING WASTE WATER 

       

PUBLIC ADDRESSING SYSTEM AT PUNNAMADA FINISHING POINT 
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CLEANING DRIVE CONDUCTED AFTER NEHRU TROPHY BOAT RACE. 
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CLEANING DRVIES CONDUCTED AS PART OF CLEAN VEMBANAD AND PLASTIC FREE 

VEMBANAD CAMPAIGNS. 

       

                                           MTUs HAVING CAPACITY OF 10 KLD (2 NO.S) 
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CLEANING DRIVES AT VARIOUS CANALS. 
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                PROTECTION WORKS DONE AT CANALS 
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                                                                  CANAL BEAUTIFICATION WORK 
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                                   STPs of Bulk waste generators. 
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CHERTHALA  FSTP 
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NGT OA 147/2022 ASHTAMUDI LAKE CLEANING 

KOLLAM CORPORATION 
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Mass cleaning drive conducted by Kollam Corporation at Ashtamudi Lake 
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